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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BERCH -

AT HYDERABAD .
* AN

—— am mm duer  vhm de s e e

0.A.707/97_ Dt. of Decision : 2~3~-98,

B, Babu Kannalah «s Applicant,

Vs

1. The Asst. Superintendent cf Fost
Cffices, Hyderabad, West Sub-Divn.

2. Thé Sr. Supdt., of Post Offices,
Hyderabad City Division, Hyderabad.

3. J.Durga Raj ' .. Respondents,

Counsel for the applicant ) ¢ Mr.S.Ramakrishna Rao

Ceunsel for the respoendents s Mr.N.R.Devaraj. Sr.CGSC.

CORAM:
THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI BE,S.JAT PARAMESHWAR : MEMBER (JUDL.}
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ORAL ORDER (PER HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

‘ . . . . Heard Mr.s, Ramakrishna Rao, learned coun=e1 for the

; - applicant and Mp R, R.DevaraJ, learned counsel for the respondents.

2 lwchmen.R 3 was aerved-agséee on 11-12.97, Neithér R~3 nor his

counsel was present., The apollcant in this OA 33% applied for the

post of E.D.Mail Carrier/pPacker, Bazarghat Post Office in response

to the open notification dated 2-12-96., He was not postéd. But ! |

i R~3 was posted as recommended by the CPMG as he was a sportsman and
| !

ne was accommodated against the sports quota.

1. i 3. ' The facts of this case is exactly similar to the facts

t j ‘ - . of the case in OA.706/97, For the reasons stated in OA.706/97

Loy | : this OA is also disposed of as under:-

The post of EDMC/P, Bazarghat post office should be filleJ
by considering the candidates who had responded in response to the

first open notification dated 2-12-96. Till such time a regular

¢andidate is posted R-3 should be continued &5 a,provisional EDMC/P

4,

With the above direction the OA is disposed of., No costs,

(B S.JAT PARAMESHWAR) (R. RANGARAJAN)
~2\2\48 __ MEMBER(JUDL.) MEMEER (ADMN.. )

Datnd H Th° 2no _March, 1998,

. (Dictated in the OpenCourt) V
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Copy to:

1. The Asst. Superintendent of Post 0ffices, Hyderabad.

2. The Senior Superintandent of Post Offices, Hyderabad YCity Divi
Hyderabad,

3. One copy to Mr.8.Ramakrid na Rao,Advocate,CAT,Hydarabad,
4, One copy to Mr.N.R.Devraj,S5r.CGSC,CAT,Hyderahad,
5. One copy to D.R(A),CAT,Hyderabad.

6., One duplicate copy.
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